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0,A, 890/2000

25.8.2000

Hon'ble Mr, Rafiq Uddin, J.M,

Sri Rajesh Srivastava for the applicant.
None for the respondents.

No C,A, has been filed, It appears that 3
the notices were issued to Sri R.C., Joshi,
Senior Standing counsel on 16,.8,2000, He is
on general adjourmment hence respondents are
directed to file C,A. within four weeks.

R.,A, may be filed within two weeks thereaftex,

List for orders on 18,10,2000,
lnterim order, if any to continue till

next date.
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